IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :27-01-2025

27.01.2025

‘ Date

Order
COURT
BLAPL- Dtd. (Seat
1 [6628/202527.01.2025 [0 . |G SRHOO NO.  |goi oo Noo)
10
24
SLAPL COURT giier (Seat
2 [6629/2025(27.01.2025 [T 0" 0, |G SAROO NO. |jooi oy [BAIL-1 No-
17 15)
24
SLAPL- COURT gijer (Seat
3 6630/2025(27.01.2025 |- o, R MISHRA NO.  |Jon oo No-
10 15)
24
SLAPL. COURT giger (Seat
4 |6631/2025[27.01.2025 | /o 0 . S BISWAL NO. |Soi oo No-
10 15)
24
Order
COURT (Seat
WP (C) - DIBAKAR Dtd. WRIT ©
5 [6640/2025127.01.2025 1505375015 |samMaL NO. 1o022-11- |BrRANCH-5 N©°
20 21)
01
Order
(Seat
WP (C) - COURT |Dtd. -
6 [6641/202527.01.2025 |To 0 oo, [A.K.DAS %o, 6 loo2s—01- No
21)
15
Order
7 |6642/2025(27.01.2025 |WE(C)- N C SINHA EgURT ptd. WRIT ésfat
Ve 3123/2012 * |2022-11- [BRANCH-5 |[.°
20 21)
01
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
8 16643/2025/27.01.2025 |5, 45 50,4 B-K.DAS NO. 6 12025-01- |BRANCH-8 gg)
15
Order
(Seat
WP (C) - COURT |Dtd. °
9 [6644/202527.01.2025 |TT 00 oo, |A.K.DAS To. € l2055-01- No
43)
15
Order
(Seat
CMP- COURT |Dtd.
10 16645/2025/27.01.2025 |00y 545, |G.SUNDARA NO. 8 |2025-03- Tg;
03




Order

COURT (Seat
WP (C) - DILLIP Dtd. WRIT
11 [6647/2025(27.01.2025 |10, 50000 oot NO. 2|05t 1o |lnmanchoa [N
OLD 17)
20
Order
12 16648/202527.01.2025 "2 (C)~ K C SWAIN ESURg ptd. WRIT éifat
S 32402/2022 © “12025-01- |BRANCH-4
OLD 17)
20
SLAPL- COURT giger (Seat
13 [6661/202527.01.2025 o200 ", |BB MALLICK NO. | o9r_01- No-
12 17)
24
ABLAPL- LOKANATH COURT gijer CRIMINAL |(Seat
14 16662/2025127.01.2025  fo304/5021 |saH0O gg' 2025-01- |[MISC No-9)
20
Order
15 16669/202527.01.2025 |"E(C)- S BISWAL ESURg Dtd. WRIT éi?at
UL 2242/2025 © “12025-01- |BRANCH-4
OLD 27)
24
SLAPL. COURT giger (Seat
16 [6673/2025(27.01.2025 |00 0, M. R. BARIK NO. |yogs_gi. [BATL-2 No-
10 17)
24
SLAPL- JYOTT COURT giger (Seat
17 [6674/202527.01.2025 oo "o, [RANJAN NO. o o5r o1- No-
NAYAK 12 17)
24
ABLAPL- COURT giger (Seat
18 [6675/2025(27.01.2025 o0 |R. K. BARIK NO. 2 |05l o No-
OLD 17)
15
Order
COURT
WP (C) - Dtd. WRIT (Seat
19 |6676/2025|27.01.2025 |;o0. ) |G SUNDARA NO. 3 o o1- |BRANCH-2 WNo-8)
OLD
22
Order
COURT
BLAPL- LOKANATH Dtd. (Seat
20 (6678/202527.01.2025 | 0 o [l NO.  |oooe_o1- Noes)
10
22
Order
COURT
WP (C) - Dtd. (Seat
21 6679/202527.01.2025 |Zooc’ o, IS, K. NAYAK NO. | o9s_oae Noes)
10
05
Order
COURT
WP (C) - M. R. Dtd. WRIT (Seat
22 16680/202527.01.2025 515051 /5054 ROUTRAY NO. 2 1)025-01- [BRANCH-1 |No-1)
OLD
24
Order
COURT (Seat
WP (C) - M. K. Dtd. WRIT ©
23 |6681/2025127.01.2025  Ig65 5025  |uonaNTY NO- 2 19999-12- |BRANCH-8 O
OLD 43)
31
COURT |Order
WP (C) - WRIT (Seat
24 16682/2025|27.01.2025 T. SWAIN NO. 2 |Dtd.
30341/2024 OLD  |2025-01- [BRANCH-7 No-5)




24

WP (C) - COURT giger giiECH (Seat
25 6684/202527.01.2025 |2, ", M. BEHERA ggb 2 |y025-01~ | (DTVISTON TSE)
24 BENCH-1)
WP (C) - COURT giger (Seat
26 6685/202527.01.2025 |Zoof0" o, 1. R. KAR NO. 2 )5l 0. No-
OLD 102)
24
WP (C) - s x COURT giger (Seat
27 6686/202527.01.2025 |3 00" o, [0 0 NO. 2 | 5l o1 No-
OLD 102)
24
WP (C) COURT giier (Seat
28 6687/202527.01.2025 |1 oo’ o, |J. SAHOO NO. 2 )5l 0. No-
OLD 102)
24
Order
COURT
WP (C) - D. K. Dtd. WRIT (Seat
29 16688/2025127.01.2025 |355/9/5004 MOHANTY NO. 2 1)025-01- [BRANCH-1 |No-2)
OLD
24
WP (C) - COURT giier giiECH (Seat
30 (6689/202527.01.2025 |1, o0%, o, M. K. RATH gib 2 |3025-01~ | (DTVISTON ?ii)
24 BENCH-2)
Wp (C) - COURT giger (Seat
31 [6690/2025(27.01.2025 G. ROUT NO. 2 . No-
910/2025 9999-12-
OLD 111)
31
Order
32 [6691/202527.01.2025 ["E{C)- S. K. SINGH §8UR§ Dtd. WRIT ésﬁat
Y 675/2025 - © ©12025-01- [BRANCH-4 |.°
OLD 19)
24
COURT (Seat
ABLAPL- DIGAMBAR
33 [6697/2025(27.01.2025 NO. 2 BATL-2 No-
8147/2024 |SETHI oim e
Order
COURT (Seat
ABLAPL- SAROJ KUMAR Dtd.
34 (6698/202527.01.2025 | ocus oo, [bion NO. 2 |, 5i o1- No-
OLD 11)
15
Order
COURT (Seat
ABLAPL- DILLIP Dtd.
35 [6699/2025(27.01.2025  [o) 00, | NO. 2 )5l 0. No-
OLD 11)
15
WP (C) - T COURT giger (Seat
36 [6703/202527.01.2025  [1ooli 0o, r o NO. | o9s_01- No-
12 11)
22
— S COURT giger (Seat
37 (6704/202527.01.2025 150l o s o NO. | oSr 01- No-
12 11)
22
COURT |Order (Seat
WP (C) - WRIT
38 [6705/2025(27.01.2025 T.SWAIN NO. |ptd. No-
3061/2017 5 2025-01- [BRANCH-5 | 00




15

— COURT giger (Seat
39 |6706/2025127.01.2025 5700/2024 S .SAMANTA NO. 2025-01 - No-
25 20)
24
— COURT giger (Seat
40 16707/2025|27.01.2025 5082/2024 |S-PATRA NO. | oe_01- No-
25 20)
24
Order
41 16708/202527.01.2025 "R (C)- B.K.SWAIN ESURT Dtd. WRIT éifat
U 1368/2025 T : 2025-01- |BRANCH-7
25 10)
24
Order
COURT MISC.
42 6709/202527.01.2025 |[MACA- A.K.MOHANTY NO btd. APPEAL (Seat
: : 649/2010 T : 2025-01- No-4)
23 SEC.
24
Order
COURT MISC.
43 [6710/202527.01.2025 [“ACA- A.K.SWAIN NO ptd. APPEAL (Seat
e 649/2010 R © 2025-01- No-4)
23 SEC.
24
Order
COURT
BLAPL- Dtd. (Seat
44 [6711/202527.01.2025 | o) o BB MALLICK nO. e il Noca)
21
24
Order
COURT
BLAPL- Dtd. (Seat
45 6713/202527.01.2025 |2 o0, MR ROUTRAY NO.  oSe 01- Nod)
21
24
Order
COURT
BLAPL- Dtd. (Seat
46 [6714/202527.01.2025 |/ 0'C" |G SAHOO NO.  |ooni gq- Nod)
21
24
ABLADL. HEMANTA COURT giier (Seat
47 [6715/202527.01.2025 [0 KUMAR NO. 2|50 g [BAIL-2 No-
MOHANTA oD |7s 10)
ABLAPL- COURT giger (Seat
48 |6716/20251(27.01.2025 9275/2024 AK SAHOO NO. 2 2025-01— No-
OLD 10)
15
Order
COURT (Seat
ABLAPIL- BN Dtd.
49 |6717/20251(27.01.2025 10907/2024 |SATAPATHY NO. 2 2025-01— BAIL-1 No-
OLD 13)
15
ABLAPL- COURT giger e
50 16718/2025/27.01.2025 o550 ng5, (M MOHANTY NO. 2 1) e g1 No-
OLD 13)
15
ABLAPL. COURT giger (Seat
51 16719/2025/27.01.2025 11327/2024 BK MOHANTY NO. 2 2024-10- No-
OLD 13)
15
MACA- COURT |Order MISC. (Seat
52 [6720/2025(27.01.2025 | > o |A.K.SWAIN v lorg APPEAL  [Neod)




23 2025-01- |SEC.
24
WP (C) - COURT giger giiECH (Seat
53 6721/202527.01.2025 |S0. - 0., A.K.SWAIN [C. Tg. 2025-01- ||(DIVISION TS;)
24 BENCH-2)
CRLA- P. K COURT gijer (Seat
54 16722/2025(27.01.2025 1112/2024 |MOHANTY C. NO. 2 |00 _o4- No-
OLD 109)
17
WP (C) - SURENDRA COURT giger WRIT (Seat
55 16723/2025(27.01.2025 KUMAR C. NO. 2 . No-
2062/2025 GARTIA oLD 5225 01 BRANCH-7 44)
Order
COURT (Seat
ABLAPL- BALARAM Dtd.
56 16724/2025(27.01.2025 7700/2024 |sTNGH C. NO. 2 |5001 o8- No-
OLD 44)
02
Order
COURT
BLAPL- JADUNATH Dtd. (Seat
57 16725/2025(27.01.2025 153/2025 |PRADHAN C. Tg. 2025_01. |BAIL-1 No-2)
24
Order
COURT (Seat
WP (C) - SUSANTA Dtd. WRIT N
58 16726/2025127.01.2025 |75 0055  |KUMAR LENKA NO-  1h025-01- |pRANCH-1 [N©
25 30)
16
Order
(Seat
WP (C) - COURT |Dtd. "
59 6731/202527.01.2025 | o7 . |D. BISWAL |C. No. 2 l2025-01- No
30)
10
Order
(Seat
WP (C) - COURT |Dtd. WRIT N
60 |6732/2025|27.01.2025 | .75 o |D. BISWAL [C. 1. 2 |2025-01- |BRANCH-2 Tg)
10
Order
(Seat
WP (C) - COURT |Dtd. "
61 |6733/2025|27.01.2025 |, 075 . |D. BISWAL [C. Mo 2 l2025-01- No
45)
10
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
62 6734/202527.01.2025 |00 . |D. BISWAL [C. No. 2 |2025-01- |(DTVISION Ti;)
10 BENCH-3)
Order
(Seat
WP (C) - COURT |Dtd. WRIT N
63 |6735/2025|27.01.2025 |, o075 . |D. BISWAL [C. Mo 2 |l2025-01- |BRANCH-3 Tg)
10
Order
COURT
WP (C) - Dtd. WRIT (Seat
64 16736/2025|27.01.2025 1 00 50,5 [P K. JENA [C. NO. 2 1)025-01- |BRANCH-2 [No-6)
OLD
29
Order
WP (C) - COURT |Dtd. (Seat
65 |6745/2025|27.01.2025 |70,y 505,(S- MALLIK  C. Mo 5 202501~ No—6)
28
66 |6746/2025(27.01.2025 |[BLAPL- B. DAS C. (COURT |Order BAIL-1  |(Seat




151/2025 NO. |ptd. No-2)
10 2025-01-
22
Order
SANJIB COURT
67 |6747/202527.01.2025 7027 KUMAR c.o. mo. [ Iés‘f;)t
BHANJADEO 10 o4 ©
Order
COURT
BLAPL- R. K. Dtd. (Seat
68 [6748/2025127.01.2025 15 ¢ 5055 MALLICK c.0. Ifg 2025-01- No-2)
27
Order WRIT
WP (C) - SHIWANT Dtd. BRANCH (Seat
69 16632/2025127.01.2025 |15 /5024 |SHANKAR DA |CENERAL 2025-01- |(DIVISION Tii)
15 BENCH-2)
Order WRIT
WP (C) - KRUTIDEEPAN Dtd BRANCH (Seat
70 6633/2025127.01.2025 10185/2024 KAR GENERAL 2025-01- | (DIVISION Ti;)
15 BENCH-2)
WP (C) - PRAVAS giier giiECH (Seat
71 (6634/202527.01.2025 |0 ol giggéN GENERAL 2095-01- | (DIVISTON Tii)
15 BENCH-2)
Order WRIT
WP (C) - ASHUTOSH Dtd BRANCH (Seat
72 16635/2025127.01.2025 111455024 |sHACO GENERAL 2025-01- |(DIVISION TTI)
15 BENCH-2)
Order WRIT
WP (C) - BILL Dtd. BRANCH (Seat
73 ]6636/2025/27.01.2025 |11 65 /5004 [KHANDAT GENERAL 2025-01- |(DIVISION Tii)
15 BENCH-2)
Order WRIT
WP (C) - RAJANTKANT Dtd BRANCH (Seat
74 16637/2025127.01.2025 |1 1g5 5024 INANDA GENERAL 2025-01- |(DIVISION Tii)
15 BENCH-2)
Order WRIT
WP (C) - SUJIT KUMAR Dtd. BRANCH (Seat
75 16638/2025127.01.2025 |1 195 /5024 |BEHERA GENERAL 2025-01- |(DIVISION Tii)
15 BENCH-2)
Order WRIT
WP (C) - SWETA Dtd. BRANCH (Seat
76 16639/2025127.01.2025 |0 00004 MISHRA GENERAL 2025-01- |(DIVISION Ti;)
15 BENCH-2)
Judgement [WRIT (Seat
WP (C) - ARABINDA Dtd. BRANCH ©
77 16646/2025127.01.2025 |1 185 /5024 [RERERA GENERAL 2025-01- |(DIVISION Til)
15 BENCH-2)
Order
WPC (OAC) - |MANOJ KUMAR Dtd. (Seat
78 6664/2025127.01.2025 997/2015 RANA GENERAL 5021-06- OA Branch No-1)
23
Order
WP (C) - MANOJ KUMAR Dtd WRIT (Seat
79 [6677/2025(27.01.2025 1758/2023 |RANA GENERAL 2023-01- |BRANCH-5 T?;

20




Order

WA- MANOJ KUMAR Dtd. WRIT (Seat
80 16692/2025127.01.2025 11,5, /5023 |RanA CENERAL 2023-10- |APPEAL  |No-1)
19
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
81 [6693/2025(27.01.2025 2513/2023 |RANA GENERAL 2023-01- |BRANCH-5 gg;
31
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
82 6694/2025127.01.2025 24807/2022 RANA GENERAL 2022-11- |BRANCH-5 gg;
09
Order
(Seat
BLAPL- DEBIDUTTA Dtd.
83 [6695/202527.01.2025 | Jg o0, o o by GENERAL 02501~ No-
23)
27
Order
(Seat
CRLMC- MAHESWAR Dtd.
84 [6696/2025[27.01.2025 |-ooin T GENERAL oot o1 No-
23)
17
Order
(Seat
BLAPL- ASTIT KUMAR Dtd.
85 6700/202527.01.2025 |.J0 o0 o |on GENERAL 02501~ No-
23)
27
RPFAM- M/S. giger FIRST (Seat
86 [6701/2025(27.01.2025 KISHORE GENERAL .
290/2022 | S e o 5225 01- |APPEAL No-7)
Order
(Seat
WP (C) - BIJAYA Dtd. WRIT ©
87 16702/2025127.01.2025 3195 /5024 [kUMAR NAYAK [CTNERAL 2025-01- |[BRANCH-6 1;2)
27
Order
(Seat
WP (C) - BIJAYA Dtd. ©
88 6712/2025127.01.2025 29695/2024 KUMAR NAYAK GENERAL 2025-01— SZ)
27
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
89 16727/2025127.01.2025 |1 c/e /5021 [Rana GENERAL 2024-04- |[BRANCH-2 No-7)
26
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
90 6728/2025127.01.2025 4928/2021 RANA GENERAL 2024-04- |BRANCH-2 gg;
26
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
91 16729/20251|27.01.2025 6140/2021 |RANA GENERAL 2024-04- |BRANCH-1 |[No-3)
26
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
92 6730/2025127.01.2025 6129/2021 |RANA GENERAL 2024-04- |BRANCH-1 |No-3)
26
Order WRIT (Seat
93 [6739/2025(27.01.2025 Y’quég)g/mogﬁiﬂ? KUMAR | o NERAL Dtd. BRANCH  [No-
2018-01- |(DIVISION |121)




| | 25 BENCH)
Order
WPC (OA) -  |MANOJ KUMAR Dtd. (Seat
94 [6744/202527.01.2025 |, -5 00 o [ GENERAL 2023-0g- |OR Branch | 77T
03
BLAPL- (Seat
95 |6649/202527.01.2025 |00 0 |P K MISHRA |GENERAL Noo1)
CRLA- CRIMINAL |(Seat
96 |6650/202527.01.2025 | 200 .0 R K MALLICK GENERAL ADDEAL No—6)
(Seat
cMP- WRIT
97 |6651/202527.01.2025 |0 o0, |J BEHERA GENERAL R ANCH-8 58;
(Seat
98 |6652/2025(27.01.2025 |CRLREV R K BASIK |GENERAL No-
630/2024
40)
COPET- (Seat
99 16653/2025(27.01.2025 S K BEHERA |GENERAL No-
20/2007
40)
COPET- (Seat
100 |6654/2025(27.01.2025 S K BEHERA |GENERAL No-
27/2007
40)
(Seat
WP (C) - WRIT ©
101 [6655/2025 |27.01.2025 |Joo20 o0, |S C SUNDARA |GENERAL BRANCH-6 gg)
_ (Seat
102 [6656/2025(27.01.2025 | CONTC A K ROUT  |GENERAL No-
3722/2024 25)
WP (C) - (Seat
103 |6657/2025(27.01.2025 A K ROUT GENERAL No-
5895/2007
25)
_ (Seat
104 6658/2025(27.01.2025 |ChoMC D SAMAL GENERAL No-
3769/2024 25)
Order
(Seat
BLAPL- BALARAM Dtd.
105 [6659/2025 (27.01.2025 |70 o iy GENERAL 2095_01- [BAIL-1 No-
13)
24
WA- WRIT (Seat
106 [6660/2025 |27.01.2025 |50 o, M BEHERA GENERAL ADPEAL No6)
MATA- FIRST (Seat
107 16663/2025/27.01.2025 505 505, |J LENKA GENERAL APPEAL No-1)
Order
ABLAPL- Dtd. (Seat
108 [6665/2025 (27.01.2025 | 7~ DK MALLICK |GENERAL 2095-01~ |BAIL-1 Nowo)
20
WRIT
(Seat
WP (C) - BRANCH N
109 |6666/2025[27.01.2025 | o000 o, |D NAYAK GENERAL (DTVISTON Tiz)
BENCH-2)
(Seat
WP (C) - WRIT N
110 |6667/2025 |27.01.2025 |0 =" . |P K MSIHRA |GENERAL R ANCH-7 Tg)
1111 |6668/2025(27.01.2025 |CRLA- R K MALLICK GENERAL | | CRIMINAL |(Seat




1417/2019 APPEAL  |No-6)
CRLA- CRIMINAL |(Seat
112 16670/2025/27.01.2025 | 50,4 |R K MALLICK GENERAL APPEAL No—6)
CRLMC- CRIMINAL |(Seat
113 |6671/2025|27.01.2025 4097/2015 K DAS GENERAL MISC No-1)
Order
BLAPL- MADAN MOHAN Dtd. (Seat
114 16672/2025/27.01.2025 0000 /5004 navak GENERAL 2025-01— No-1)
15
Order
(Seat
WP (C) - S. K. Dtd. WRIT -
115 16683/2025127.01.2025 135534 /2024 |PRADHAN GENERAL 2025-01- |BRANCH-7 Tg)
24
WP (C) - giier (Seat
116 |6737/2025/27.01.2025 |55, 5o, |H- K. BHOL |GENERAL 2025-01— No-
18)
24
Order
(Seat
CMP- SRINIBASH Dtd.
117 |6738/2025/27.01.2025 |50 004 |moHANTY GENERAL 2025-01— No-
18)
06
Order
MATA- SIBA PRASAD Dtd. FIRST (Seat
118 16740/2025/27.01.2025 Lo o004 |Sanoo GENERAL 2024-09- |APPEAL No-3)
06
Order
WP (C) - SRINIBASH Dtd. (Seat
119 16741/2025/27.01.2025 | 00cs /5006 moanTy GENERAL 2006-09- No-3)
12
Order
WP (C) - SRINIBASH Dtd. (Seat
120 16742/2025 |27.01.2025 |1 /o0 0005 MOHANTY GENERAL 2005-12- No—3)
20
Order
WP (C) - SRINIBASH Dtd. (Seat
121 6743/2025|27.01.2025 |0 00005 MORANTY GENERAL 2006-02— No—3)
20

NIC




